61 Calling Attention

Supplementary Demands for Grants for Ex-
penditure of the Government of Manipur for
the year 1973-74

THE DEPUTY MINISTER IN THE MINISTRY
OF FINANCE (SHRIMATI SUSHILA
ROHATGI): Sir. I beg to lay on the Table a
statement (in English and Hindis showing the
Supplementary Demands for Grants for Expenditure
of the Government of Manipur for the year 1973-
74.

CALLING ATTENTION TO A MATTER OF
URGENT PUBLIC IMPORTANCE

Seizure of D.M.S. Bottle caps from a milk depot
in Delhi and decision of D.M.S. to Supply
Toned Milk only.
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THE MINISTER OK STATE IN THE
MINISTRY OF AGRICULTURE (PROF. SHER
SINGH): Sir, the officers of the De'hi Miik Sc'neme
regularly inspect the functioning of the milk depots
in the city. From time to time special surprise
inspections are also carried out, both suo-moto and
on receipt of specific complaints. In the Course of
such inspections all aspects of the functioning of
depots and the conduct of the depot agents are
examined. In cases in which the adoption of any
malpractices come to notice, immediate action is
taken to stop such mal-practices as also against the
defaulting depot agents. On 21st of August, 1973. a
special check was carried ont in respect of Depot
No. 065 in Gopinath Bazar, Delhi Cantonment by
the field officers of the D.M.S. and it was observed
that the depot agents with the
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assistance of a private individual, were affixing
standardised milk aluminium foil caps on some
milk bottles the caps of which had been removed.
Some toned milk bottle irere also recovered from
the private individual who had unauthorisedly
entered the depot. The entire staff of this depot have
been taken off duty and alternative arrangements
have been made for distribution of milk from this
depot. Since no specific instance has been
mentioned in the Notice by the Hon'ble Member
and in view of the fact that the aforesaid incident
v;as reported in a section of the Press, presumably
the Member is referring to this incident.

Regarding the decision of the D.M.S. to supply
toned milk in place of srandardised milk for about
a week with effect from 23rd August, 1973,

it may he stated that due to adverse weather
conditions on the seas  dining the present
monsoon season as well as the delay in

providing berthing  facilities to  the ships
carrying butter oil due to the congestion at Bombay
port, the current shipments of butter oil have
been unluly delayed. Butter oil is used for the
re constitution of milk, specially-  during  the
summer and rainy seasons which are lean seasons
for milk production, to  supplement the fresh
milk intake in order to cater to the distribution
requirements. Due to the delay in the arrival
of the shipments of butter oil the position regarding
the availability of fat required for the
processed milk has temporarily become difficult
and in order to tide overthis temporar. phase

it became unavoidable to issue toned milk
which contains less fat, in place of standardised
milk to the consumers for a few days. It

may. however, be clarified that the lota! quantity of
milk distributed will remain unchanged except for
occasional marginal reductions even during ;his
period. Arrangements have been made to
procure additional lilies of white butter to the
extent presently available as well as to ensure
the expeditious despatch and transportation of
butter oil to the D.M.S. and it is hoped that it
would be possible to restore st 50%  of the
standardised milk supplies within a week. It
may be added that the Delhi Milk Scheme has
all along been ensuring ful! supplies of milk to
its consumers even during the recent summer
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[Prof. Sher Singh) season with the exception of a
few days interruption due to a major break-down in
the power supply to its Central Dairy. Ii is due to the
difficult position resulting from the deficiency in the
supply of butter oil that 50% of the standardised
milk supply had to be converted into toned milk in
August 9, 1973 and now with effect from 23rd
August for a few days only toned milk is being
issued in place of standardised milk. It is planned to
restore atleast 50% of the standardised milk supply
within a week and 'he balance progressively there-
after. However, the total quantum of milk
distribution has hitherto been maintained at normal
levels by utilising 100% of the installed plant
capacity and all efforts are being made to continue to
do so. All the aforesaid changes that were made in
the pattern of milk distribution during this month
have been widely notified in the Press as well as
through Notices affixed on the milk booths for the
information of the consumers. [Mr. DFPUTY
CHAIRMAN in the  Chair!
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SHRI LOKANATH MISRA: Sir, when yon
hear complaints almost from every Member
of Parliament that the quota for which they
have taken the permits was not available to
them and they are persons who can
ventilate their grievances amply on the floor of
the House and put the Minister to a lot of
difficulties, if they do not get the entire quota for
which they hold permits, you can imagine
the lot of the common man for whom this
socialist Government i« all the time crying,
May 1 know when did the hon. Minister fore-
see that the weather was going to be bad this
year and milk production was going lo drop
and would not be available to the extent it was
available last year? What was i he change in the
weather, particularly this year, in order to bring
down the production of milk? What are the
ingredients of toned milk and standard
milk? For the first time in my life I am hear-
ing something called butter oil. Anything is
now being adulterated with anything.
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We were told that standard milk was buffalo milk.
For Mr. Choudhury's information—he is an expert
on cows and buffaloes—we are now hold by the
hon. Minister that standard milk is itself an
adulterated thing. I think now toned milk is
probably safer for consumption than standard milk.
What is thi* butter oil which is to be mixed in toned
milk in order to make it standard milk? What are its
ingredients? He imports it from abroad. Does he
know what are its ingredients? Why do they mix it?
Why do they mix it with toned milk in order to
make it buffalo milk? Why is the direct and pure
buffalo milk not being old at whatever price it is
available?

Therefore I would like to know what aie the
different ingredients in the different kinds of milk. Is
milk powder a component also i.i this. And if milk
powder and butter oil are mixed to make standard
milk, then I would advice the Minister not to
produce it hereafter and sell it as milk because
people are under the impression that they are getting
the purest milk when thev get it from the DMS. Of
course, now. with these caps being taken out and
replaced, they have also started suspecting the
quality of the milk supplied by the DMS. But
would he kindly give us the different components
and ingredients which ;ne mixed in order to make
the standard milk and the toned milk so that we will
take care of ourselves rather than depending upon
the Government?

I'ROF. SHER SINGH: The difference is between
the standardised milk and the toned milk is that in
the standardised milk the fat content is between 4.5
and 4.6 percent. ..

SHRI MAHAVIR TYAGI (Uttar Pradesh): We
arc talking of oil. Is it not vegetable 0il?

PROF. SHER SINGH: That is butter oil.

SHRI LOKANATH MISRA:
sure that it is not beef fat?

Are you

SHRI SHER SINGH: It is butter fat. and this
butter fat is imported from the ECM countries. We
reconstitute the milk With the help of the skimmed
milk powder
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and butter oil. These are the ingredients. Now, we
arc i ('combining these and then we reconstitute
this milk which contains 4.5 per cent fat and 8.5 per
cent SNF which is solid other than fat.

SHRI MAHAVIR TYAGTI: Is it butter oil and
not vegetable 0il?

PROF, SHER SINGH: There is no adult ration
in that. The toned milk contains 3 per cent fat. Of
course the SNF is also 8.5 per cent. There is the
double toned milk also. That contains 1.5 per tern
fat. That is very cheap and it is supplied either to
hospitals or small children through municipalities
or in the jhuggi-jhompdi areas Where there are poor
people. Thai is subsidised.

SHRI LOKANATH MISRA: Do you have any
milk without adulteration of the butter fat?

PROF. SHER SINGH: We receive some fresh
milk, buffalo’s milk as also some quantity of cow's
milk. Cow's milk is supplied as row's milk also
direct. Standardised milk, toned milk and double-
toned milk, these are the qualities that, are supplied.
I do not know if any other question was also asked.

SHRI LOKANATH MISRA: The other question
was, how did you know that the weather was going
to be bad this year and therefore the milk supply
would dry up? Did you have any indication about
it? You say that vou forewarned also the MPs,
which you did not do, ant} you said you wrote to
the Chairmen of the House Committees as if they
are the domestic managers.

PROF. SHER SINGH: That was about ghee
because we knew that at that time on the 7th July,
we were receiving a little fresh milk, about 40,000
litres only per day and therefore we could not
manufacture ghee during that period: we were
unable to manufacture. Then we informed the MPs
to take their quota of August also because in
August also it might be difficult for us to
manufacture ghee. It was because of that that we
gave that information.
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SHRI LOKANATH MISRA: Is there no buttet
oil conteni in the ghee that you supplied?

PROF. SHER SINGH: 1t is all pure ghee, "ent
per cent.

SHRI KRISHAN KANT: May I know from the
hon. Minister whether they have a regular system of
checking that the caps in the bottles are not
changed? Or do they take action only when
newspaper reports come or an MP or somebody
else refers the matte; to them because every time
We ask the question, the hon. Minister comes and
says, if any case is referred to me, I will look into it.
And the same thing is not solved. May I know, Sir,
whether they have a regular system of inspection?
Yesterday at the I'crozeshah Milk Depot 1 was told
by the booth boys that the caps are changed in the
milk van while we accuse these boys. He showed
the caps. It means caps are changed during the
carriage in the van. Even wat»r is added during
transit. May I know whether there is any way out
against the private trader or those who sell
adulterated milk? Can you not take action against
them? What action do you take against people who
carry.milk in the Government milk vans? Will you
take action against these government employees?

Further, when it is known to him that there is
shortage of milk, may I know whether he discussed
this matter with the Chief Minister of 11is State,
Chaudhary Bansi Lai, who might have helped him
in procurement of milk or docs he propose to
consult him now and invite him for discussion so
that Haryana, which produces good milk, can also
help in the supply of milk to Delhi? May I know
whether the Government has any plan for a captive
dairy for the Delhi Milk Supply so that we need not
depend upon this supply of milk? He referred to the
question of the Fifth Plan. May t know whether they
have considered any plan of giving loans or help or
grants to those unemployed people in the rural areas
so that they could themselves start small dairies
which can supply milk to the DMS? Whether, may I
know, such a scheme was ever thought of or not?
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Lastly, we have been reading in the
papers that lot of bogus cards from which milk is
leaking out to the market are active. May I know
whether they have taken any census of such cards,
how much milk is leaking out to the market from
the cards issued by the D.M.S. in the name of
individuals?

PROF. SHER SINGH: In the statement itself in
the beginning I said that the office of the D.M.S.
regularly inspects the functioning of the milk depots
in the city. 1; is not that we inspect only when we
receive reports. Otherwise also there is tegular
inspection. There are' 28 Inspectors and beats have
been allotted to them. There are a number of depots
allotted to each of tl'e Inspectors. They inspect,
these depots almost every week. This case of 21st
August as also some other cases are cases where sua
molu inspections were made and reports given about
the removal of caps. Therefore, it is not that only on
receiving complaints inspections are made on the
depots This is a regular practice.

His second point about Delhi getting milk from
Han una, I discussed this matter with the Minister
for Animal Husbandry, Haryana. We discussed
about ilie supply of milk from Gnrgaon and Rohtak
areas through co-operative societies, and all the
facilities that he wanted for the co-operative
societies were extended. But somehow it could not
be possible to start the supply. We are still in touch
with the State Government of Haryana as also with
the Government of Uttar Pradesh and Rajasthan.
Even with Punjab we are negotiating to get more
milk. As for having a small dairy for supplying milk
to Delhi also, that is also  receiving
consideration.

Now, if we do not put up a dair”, then it may be
possible that some animals mav be given to farmers
on loan as has been suggested by the hon'ble
Member. Then milk could be procured from there.
There is a scheme in the Fifth Plan for giving loans
and also there is an element of sub-sidv for giving
animals to small farmers, marginal farmers and
agricultural labour-en so that they can produce milk
and supply it to the DMS.

[ RAJYA SASffA ]
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SHRI KRISHAN KANT: I asked him as to how
much milk is leaking to the nm:ket from the cards
that are given. I also asked about the price rise.

PROF. SHER SINGH: I cannot exactlv give the
figure as to how much milk is leaking. It is very
difficult to have that sort of an estimate. But we
receive reports about it and we take action against
those who are guilty of that. As for the price rise,
we have to do it, because the farmer also cannot
give the milk at the rates at which we had been
getting it last year. Prices have gone up and if we
increase ihe price of the milk that we purchase fioiit
the farmers, we mav have to increase the price of
the milk for the consumer' also. Both these are
under consideration in the Governing Eodv of the
D.M.S.
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DR. K. NAGAPPA ALVA (Mysore): Sir,
this Calling Attention Notice: mainly ton-
cerns food adulteration. Milk is the main
nutritional food. Large-scale adulteration
ol milk and milk product) is going on
in this country. The tragic situation at
which we have arrived today is that we
cannot find any of these food articles with
out adulteration. Now the responsibility
of the Government has greatly increased,

having taken over the wholesale food trad<

and 1 am happy the Government is in
charge of the milk schemes and dairies
and their Operations. !t becomes all the
more necessary that the Prevention of

Food Adulter,ition Act. should be enforced
in all seriousness. I an: happy that Shrimati
twat  has  brought forward  this Cal
ling Attention Notice and as she said there
i-. no seriousness at all on the part of the

Government. From top to bottom md
from the bottom to the top there is fin-
luption and here I would onlv suggest

that there is adulteration at different stage*
from 1 1 Mlion wupto the purchase

and also at the preparation of the stuff. Sometimes,
some of the Government officials are involved in
these nefarious activities. Food adulteration
amounts to crime, it amounts to spoiling the health
of people and it amounts to murder. This con-
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i cctns not only the Food Ministry. Since the Calling
Attention relates to Milk Scheme, the Agriculture
Minister deals .villi it. Otherwise, it concerns the
Agriculture Ministry, it concerns the Food
Ministry, it concerns the Health Ministry and it also
concerns the Home Ministry. It is because the
concerned Act has to be faithfulh implemented. So,
Sir, I am asking wha; the arrangements are for
supplying all these iential foodstuff*, particularly
milk and milk products, to all the people including
the poorer sections of the society. It is unfortunate
that we hear of these things being supplied mostlv
to th( richer and privileged sections of society.
Therefore, what is the action that they are going to
take to have co-ordination and co-op«a. tion with a!'
these departments to see that the foodstuffs are
produced and also distributed and scild without
adulteration and what would be the machinery that
they would be setting up in the Agriculture Ministry
to see that pure food is produred and distributed and
what would he the machinery to put down the anti-
social activities of the merchants and the officers. if
thev are involved in these ihingiV

PROF. SHF.R SINGH: Sir, an impression has
gone round that the milk and milk products
supplied bv the Delhi Milk Scheme are adulterated.
It is not a tact. There is no adulteration in the milk
products produced by the Delhi Milk Scheme, that
is, ghee, ice cream or the other: products that are
produced. There is nn adidteration in the milk
supplied by th< DMS. There i< no adulteration at
all. The very fact that we use brimmed milk powder
and butter oil to reconstitute the milk does not
amount to adulteration and it does not mean that we
are adulterating it. So, there is no truth in saying
that we do not tak/e care of the health of the people
and that adulteration is going on and the milk that
we are supplying is below standard and is against
the law, against the pro-\isions of the F.ssential
Commodities Aet, etc., etc.

DR. K. NAGAPPA ALVA: But is the
Government aware of the fact of adulteia

lion at different stages?

PROF. SHF.R SINGH: In fact, in the case of all
the milk products produced by the DMS- their
specimens are taken and



05 Calling Atention

[Prof. Sher Singh]

are analysed and arc inspected regularly lo find out
whether they aie up to the standard or not. We to e
got laboratories . . .

MR. DEPUTY CHAIRMAN : But he refers to a
situation which arises after you despatch them.

PROF. SHER SINGH: Even after we despatch
them and they go to the consumer, we do not have
many complaints i'l adulteration. There may be
cases of (hanging the caps or non-supply of 'lie
quantity of milk to which a consumer is entitled and
S0 on or one may not be getting in turn or somebody
else is taking it way and so on. But there are no
complaints of adulteration of the products pro-
duced by the DMS and we do not have any such
complaints and if there are any complaints of that
type and if the honourable Member brings them to
our notice, we shall certainly get those things
anatvs-ed, those products and I am not prepared to
accept that there is adulteration in the products of
the DMS. We are taking all care and the complaints
that we receive arc gone into in detail and we do not
spare anybody howsoever high he may be and ii he
is found guilty, he is punished.

SHRI LOKANATH MISRA: Just a minute. Sir.

MR. DEPUTY CHAIRMAN: Just wait. Mr.
Sinha wants to say something.

SHRI AWADHESHWAR PRASAD SINHA
(Bihar): Sir, I would put a very specific question
to my friend and if he has no answer to that at
present, he must give I he reply later.

Sir. every year the shopkeepers are ordered not to
prepare the milk predicts and sweets like sandesh.
rasagulla, khoya, etc. during a particular period,
during a few months, because of the scarcity of
milk. This year the monsoon has come late and I
think there is a committee which decides which
products should be allowed and which should not be
allowed. Sir. I come from an area where 'he people
including me cannot do without rasagullas and
sandesh. Even at this age, at two o'clock nt night if
you wake me up and give me this. I will not hesitate
to take it and I will not refuse it.
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MR. DEPUTY CHAIRMAN: You are luckj
because you are not a diabetic. 1 hope.

SHRI AWADHESHWAR PRASAD SINHA:
Yes, I am not a diabetic. Sir, some people make
these things, the rasagullas and other things and I
refuse to take them because there is a ban on them.
1 bring it from Paina aid other places or from
Calcutta, from my friends. But 1 did not take
‘rasagulla’ prepared here, out of the deference to
their decision.

Now, Sii, scarcity is the cause of many ills. This
Committee this year has not taken the decision with
a sense of respon-sibility, because they knew that
there was scarcity of milk. My charge is that they
had been pressurized by the shopkeepers. That Is my
charge, whosoever be in the Committee. Who are
the members of the Committee? Why did they
decide this year like this? This gentleman, ihe
Chairman of the Delhi Milk Scheme, is sitting here.
He promised that they will give ghee to Members of
Parliament by the 15th of August. Then we got the
information that they will give it after Jan mash
rami. And now it is whisp: red that we will be
getting by the 25th "I September. What is the
answer to this question?

PROF. SHER SINGH: Sir, every year. as the
lion. Member has said, we ban the manufacture of
khoya and other such products from the month of
May. This ban goes up to 15th of Julv mostly. Last
year, it wen' up to the 7th July because we had very
good rains. This year we extended it up to the 31st
July. But I think it was only after we had very good
rains in all the areas round-about Delhi that the ban
was lifted, and this was 10-12 days later than the
time-limit that is ordinarily fixed, i.e., the 15th of
Julv. T do not re-membet the exact date. It may be
25th or 26th.

Now. . far as the manufacture of ghee is
concerned, as I already submitted, Sir . . .

SHRI AWADHESHWAR PRASAD SINHA: In
view of the result that has been obtained now, do
you think that the derision of the Committee
was proper?

PROF. SHER SINGH: Because of drought
conditions and because a long spell of heat, we had
tn extend it. We extended it...



97  Announcement

SHRI AWADHESHWAR PRASAD SINHA :
They should have further extended it . .

PROF. SHER SINGH: The Delhi Administration
have been aproaching us from the very beginning
not to extend it beyond the 7th July. We said, 'no'.
Even after the 15th July, they again approached us.
But it was only after we had good rains that we
lifted the ban, otherwise that continued beyond 15th
July, which Is the normal date for lifting the ban.

SHRI LOKANATH MISRA: Sir, since von and
we all sit under 'Satyameva Jayate', in order to
protect Truth, they may re-name the Delhi Milk
Scheme as 'Delhi Artificial Milk Scheme".

ANNOUNCEMENT REGARDING GOV-
ERNMENT BUSINESS

THE MINISTER OF STATE FOR
PARLIAMENTARY AFFAIRS (SHRI OM
MEHTA): With vour permission Sir, 1 rise to
announce that Government Business in this House
during the week commencing 27th August, 1973,
will consist of:

(1) Consideration of a Resolution regarding
Orissa Electricity Board.

(2) Consideration and passing of the
Cinematograph (Second Amendment) Bill, 1973.
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(3) Consideration and return ot th«
Appropriation (Railways)  No. 3 Bill,
1973, as passed by Lok Sabha.

(4) Discussion on the 22nd Report of the
Union Public Service Commission.

(5) Discussion under Rule 176 on the Report
of Shri Justice Rajinder Sachar on the accident to
the Indian Airlines Boeing near Palam on
May 31, 1973.

(6) Consideration and passing of:

(i) The Industries
Regulation) Amendment Bill,

(Development and
1975.

(ii) The Foreign Exchange Regulation Bill,
1973, as passed by Lok Sabha.

and other important
as allowed by the
will siton Srd and

Sir, to complete this
Government business,
Chairman, the House
4th September.

ALLOCATION OF TIME FOR DISPOSAL OF
GOVERNMENT AND OTHER BUSINESS

MR. DEPUTY CHAIRMAN: I have to inform
Members that the Business Advisory Committee at
its meeting held today, the 24th August, 1973,
allotted time a< follows for Government Legislative
and other Business to be taken up during the-
remaining part of the current Session of the Rajya
Sabha:

L Business . C Time Aflotted
" 1. Stawutory Resolution relating 10 the Orissa State . I hour
Electricitr Board. ek
2. Consideration and passing of the Cinematograph © 3 houn
« . (Second Amendment) Bill, 1973, N
3.  Consideration and return of the Appropriation 2 hours
{(Railways) No. 3 Bill, 1973, as passed by the 30 minutes
Lok Sabha.
4, Consideration and passing of:
: (i) The Industries (Development and Regulation) 2 houry
. - Amendment Bill 1973,
1 P
(iiy The Foreign Exchange Regulation Bill. 1973, 4 hours
as passed by the Lok Sabha,
PR I =20
(i The Reserve Bank of India (Amendment) 1 hour
' Bill, 1973, as passed by the Lok Sabha,
3 hours

(iv) The Direct Taxes (Amendment) Bill, 1973,

passed by the Lok Snbha,
7.—9 RSS/ND(73



